
THE GAUH ATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, IV]IZORAN4 AND ARUNACHAL PRADESH)

NO. c. vrr-120 t200313029IA

From Shri Saptarshi Garg,

It. Registra r (Vigilance),

Gauhati High Court,

Guwahatt.

To, Smti Barnali Mahanta,

Member, tvlotor Accident Claims Tribunal,

Goalpara.

1\t^Dated Guwahati the 3 April, 2023.

Sub: Station leave Permission.

Ref:- Your letter No. MACT/GLP/20231335 dtd. 05.04 2023'

Madam,

Wlth reference to the above, I am directed to lnform you that your

prayer for station leave permission, with the official vehicle, at own cost,

from the evening of 06.04.2023 till the morning of 10.04.2023, has been

granted. The District & sessions _Judge, Goalpara and in his absence the next senlor

most Judicial oFflcer at the station shall remain in charge of your Court and office

during your absence.

Yours faithfully,

e Ll-
JT. REGISTRAR ruIGILANCE)

Memo No. Hc. vrr-120 t2003130 o-3030(A)/A dated 1t-oe-4.3

Copy to

t/ The District & Sessions Judge, Goalpara.

The Project Manaqer, Gauhati High Court

.RE IS ILANCE


